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CENTRA! AOniNISTRATIl/E TRI BUNAL, PRINCIPAL BENCH

CP No.5/97 in DA 753/96

New Delhi,.this 15th day of April, 1997

Hon'ble Dr. Base p, l/erghese, UC(b)
Hon'ble Shri S.p.Bisuas, nember(A)

Balbir Singh, Inspector
s/o late Shri Saheb Ram
Qr,No.20B, Police Colony
Hauz Khas, NeuDelhi-IIO 016 .. petitioner

(By Adv/ocate Shri B.S. Obe roi)

Us.

1. Shri Nikhii Kumar
Commissioner of Police
Police Hqrs., fisc Building
IP Estate, Neu Delhi

2. Shri Sudhi r Yadav
€  Dy. Commissioner of Polic8(p&L)

5, Rajpura Road, Delhi

3. Shri Kishan Kumar

Dy. Commissioner of Police (North East)
oeelampur, Delhi .. Respondents

(By Aduocate Shri Arun Bhadduaj)

ORDER (oral) .

Dr. Jose P. l/erghese

Learned counsel for the petitioner seeks

^  uithdraual of the petition. Liberty is granted
petitioner. The contempt petition is

(ffisposed as withdrawn and the notice is discharged
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